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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
West Block 2, R.K.Puram,New Delhi-1 10066
Principal Bench, New Delhi.

I\

E/446/09 with E/M/972/09
E/447-449/09

(Arising out ‘of Order-in-Original

No.36/Commissioner/Noida/08 dt.23.9.08 passed by

Commissioner of Central Excise, Noida) For appfoval and
" signature:

I!‘ - Hon’ble Mr. Justice R.M.S.Khandeparkar, President
‘ Hon’ble Mr. Rakesh Kumar, Member (Technical)

1.Whether Press Reporters may be allowed to see: 7

the Order for publication as per Rule 27 of the
CESTAT (Procedure) Rules, 19827

2.Whether it would be released under Rule 27 of : g\g 0
the CESTAT (Procedure) Rules, 1982 for
publication in any authoritative report or not?

3.Whether their Lordships wish to see the fair  :
copy of the order?

4.\Whether order is to be circulated to the :
Bepartment Authorities:

1)

M/s. Prakash Ispat Udyog Pvt. Ltd.
Sh. Richhpal Bansal
Sh. Sunil Kumar Bansal

Sh. Praveen Bansal Appeltant
Versus

CCE, Noida Respondent

Appearance

Shri Naveen Mullick, Adv. For Appellants

Sh. R.K.Verma, DR for Respondent

Coram: Hon'ble Mr. JUSTICE R.M.S.KHANDEPARKAR, PRESIDENT
‘ ] ) Hon’ble Mr. RAKESH KUMAR, MEMBER (TECHNICAL)

Date of decision: 25.3.2010
£ al Oral Order No§ 153 7o 156282
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" Per Justice R.M.S.Khandeparkar:

- ‘ Learned Advocate for the appellants has placed onlrecord
the copies of the order dated 8.3.2010 passed by‘ Hon’ble
Supreme Court in Civil Appeal No0.2235-2238 of 2010 arising
‘ | out of SLP (C) No.30706 — 09/2009. Apparently in terms of the

|? » order of the Apex Court, the impugned order herein stands set

aside and matter is remanded for fresh adjudication. Obviously
before the Tribunal, the appeals do not survive and stands

disposed of in the light of the order passed by the Apex Court.

(Justice R.M.S Khandeparkar)
President

—

. o (Rakesh Kumar)
T Member(Technical)




